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PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon'ble president

Smt.Ina Malhotra
Hon'ble Member (J)

AI'TENDANCE-CUM-ORDER SIIEET OF THE HEARING OF'PRINCIPAL BENCH OF THENATIONAL COMPANY LAW TRIBUNAT, ON?.TOJOTO

NAME OI'TTIE COMPANY: Satish Kumar pawa & Ors.
Vs.

M/s. Divine Infracon tut. Ltd. & Ors.

SECTION oF THB coMpANIES ACT: 3glr3ggof the companies Acr 1956 and24rt242 of the
Companies Act 2013.
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A copy of the rejoinder has been furnished to the counsel for the respondents
and the same be filed in the registry during the course of the day.
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List for arguments on 04.11.2016


